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This petition under section 19 of the Admi

list of the selection test held by it in accordance u@E&F  E}i
the order dated 14.7.1978 of the Railway Board for the gm@ﬁ ?
of non-technical popular categories. The applicant is a |
serving employee of the Central Railway andi;tated to have
appeared in the said selection test held in 1978. She

expects the inclusion of her name in the merit list as she
was sent the attestation form after writtem test and the
viva-voce., It is alleged that there has been lot of bung-
ling in declaring the result of the selection test and

complaints were made to the Railway Minister and the matter

was also raised in the Parliament,

2 In view of the own allegations of the applicant,
the declaration of the result of the selection test is not
a routine matter in this case. On her own showing, there
has been a lot of bungling and the matter has already been
taken ubbgie higheét level and is already in the notice of
the Rail;ay Ministry. In such a case, it will not be
desirable for this Tribunal to interfere till a final

decision is taken by the Commission after the necessary




her matter. s

S The petition is accordingly summarily
rejected at admission stage. |
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